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(¢)  whether these universities would be free from Government control and enjoy

full financial support;
(d)  whether the locations of such umiversities have been identified; and
(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b) Yes, Sir. The “Universities
for Research and Innovation Bill, 2012”7 has been introduced in Lok Sabha on
21.5.2012, to provide for the establishment and incorporation of Universities for
Research and Innovation. Hach University for Research and Innovation is intended
to provide for the knowledge needs of the country, by training professionals, specialists,
scientists and researchers, in generating new knowledge through research and
mnovation. The Bill was referred to the Parliamentary Standing Committee on Human

Resource Development, which has submitted its report in February, 2013.

(¢)  As per the provisions of the Universities for Research and Innovation Bill,
these Universities shall have a Board of Governors, which shall be responsible for
all the policies and directions of the University and the management of its affairs
and shall exercise all powers and discharge all functions to achieve the objects of

the University.

Each University for Research and Innovation is required to set up a University
Endowment Fund and has the power to receive donations, contributions from alummi
and other incomes including revenues from advisory, consulting or training services,

into the University Endowment Fund.

(d) and (e) The Central Government has tentatively identified 14 places/locations
for the establishment of such universities in the public funded mode. These are at
Vishakhapatnam (Andhra Pradesh), Guwahati (Assam), Patna (Bihar), Gandhinagar
(Gujarat), Mysore (Karnataka), Kochi (Kerala), Bhopal (Madhva Pradesh), Pune
(Maharashtra), Bhubaneshwar (Odisha), Amritsar (Punjab), Jaipur (Rajasthan),
Coimbatore (Tamil Nadu), Greater Noida (Uttar Pradesh), and Kolkata {West Bengal).

Adequate faculty and infrastructure in IITs

374. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI PARSHOTTAM KHODABHAI RUPALA:
SHRI MANSUKH L. MANDAVIYA:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the details of steps taken by the Ministry to provide adequate teaching
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staff, proper infrastructure facilities and administrative staff in proposed I1Ts as the
Central Government has already provided, in principle, not to set-up IITs in various

States, which harms the reputation of 1ITs, State-wise;, and

(b)  how much funds would be allocated in this regard for the coming three

years?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b) The Government has set
up eight new IITs at Andhra Pradesh, Bihar, Rajasthan, Odisha, Madhya Pradesh,
Punjab, Gujarat and Himachal Pradesh during the Eleventh Plan with adequate
infrastructure. They are functioning from temporary premises with provision for
classrooms, labs, equipment and hostels, with IIT Mandi shifting partly to the

permanent campus.

The new IITs have also been given the freedom to recruit faculty and non-faculty
staff within the norms of faculty, non-faculty and students ratio of 1:1.1:10. In addition,
additional incentives are provided to the experienced faculty serving these new
Institutes. To draw good faculty and non-faculty to these Institutes, Cabinet approval
has been obtained to allow the mobility of staff from old Central Educational Institutes
with the old pension scheme on 10 year long-term deputation to the new CEls. The
Ministry also intervenes to resolve the issues of the Institutes like water/electricity
problem, provision of residential/hostel accommodation for the faculty and students,
environmental clearances, facilitating provision of approach road, etc. The issues
relating to the problems faced by the institutes are taken up with the respective State

Governments and other ministries/departments.

As approved by the Union Cabinet, an amount of Rs. 760 crores has been

earmarked for each new IIT for a period of six years.
Annual budget of mid-day-meals

375. SHRT AVINASH RAT KHANNA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)  the details of annual budget of Government for mid-day-meals, State-wise;

(b)  whether Government has been receiving complaints regarding quality of food

served, etc.;
(¢) if so, the steps Government is taking to solve the problem; and

(d)  whether Government would prepare a plan to supply ready to eat meals

to the school children and if not, the reasons therefor?



